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SI. No. State District

Deogarh
Sambalpur
7. Uttar Pradesh (1) Sonebhadra
8. West Bengal (1) Paschim Midnapur
9. Chhattisgarh (7) Dantewada
Bastar
Kanker
Surguja
Rajnandgaon
Bijapur

Narayanpur

State-wise details of ITls to be established under the Enhancing Skill
Development Infrastructure in NE States and Sikkim scheme

S1. No. State No. of new ITIs to be established
1. Arunachal Pradesh 3
2. Nagaland 1
3. Manipur 1
4. Mizoram 2
5. Meghalaya 1
6. Assam 4
7. Tripura 2
TotAL 14

Corruption cases against officers of DGMS

3781. SHRI DHIRAJ PRASAD SAHU: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether several corruption cases against officers of Directorate General of
Mines Safety (DGMS) are pending in the Ministry and if so, the details thereof and since

when these are pending and the reasons for such pendency;
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(b) the officer-wise and post-wise details of action taken by Government so far in

this regard and the outcome thereof; and

(c) the action taken/proposed to be taken against the officers/officials violating
these policies of DGMS?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI VISHNU DEO SAI): (a) to (c) As per records in the Ministry, at
present there are 6 cases reported by Directorate General of Mines Safety (DGMS) which
are at various stages of disposal. Details about these cases, along with the action taken

are given in Statement.
Statement

Details of the corruption cases against officers of DGMS

Sl Name and Charges in Date of initiation Present status/

No. designation of brief of Disciplinary Action taken

the officer proceedings

1 2 3 4 5

1. Shri Subhasis Roy The charge relates 26.4.2010 Case sent to Inquiry Officer
Dy. Director of to demanding for fresh inquiry.

Mines Safety, < 2000/- as
Eastern Zone illegal gratification.

2. Shri M.M. Sharma Approval for Raksha  25.5.2010 Inquiry has been initiated
Retired Director Kavach, used by as per the provisions
General of Mines  workmen in gassy contained in the Central
Safety coal Mines Civil Services (Classifica-

tion, Control and Appeal)

Rules, 1965.

3. Shri S.J. Sibal Procedural lapses 8.10.2012 Inquiry has been initiated
Retired Director in granting approval. as per the provisions
General of Mines contained in the Central
Safety Civil Services (Classifica-

tion, Control and Appeal)
Rules, 1965.

4. Shri B.P. Singh Procedural lapses in ~~ 8.10.2012 Inquiry has been initiated
Director of Mines  granting approval. as per the provisions
Safety (CMC), contained in the Central
Dhanbad Civil Services (Classifica-

tion, Control and Appeal)
Rules, 1965.
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1 2 3 4 5

5. Shri Uttam Procedural lapses in ~ 8.10.2012 Inquiry has been initiated
Kumar Saha granting approval. as per the provisions
Dy. Director of contained in the Central
Mines Safety, Civil Services (Classifica-
Surat Region tion, Control and Appeal)

Rules, 1965.

6.  Shri M. Narsaih CBI has arrested him  9.04.2013 Request of CBI for sanction
Director of Mines  for collecting money for prosecution has been
Safety, Bengaluru  from query owner. sent to Central Vigilance

Commuission for first

advice.

Vocational training teachers

3782. SHRI AMBETH RAJAN: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether the Government is aware of any mismatch between demand and

supply of vocational training teachers in the country;
(b) if so, the details thereof

(¢) whether Government took any measures to ensure adequate availability and

timely appointment of vocational training teachers in the country; and

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI VISHNU DEO SAI): (a) and (b) Yes Sir, the gross seating
capacity at present in the country for training in ITIs under the Craftsmen Training
Scheme (CTS) is around 15 lakhs, which requires around 75,000 qualified instructors,
out of which approximately 12000 are trained under Craft Instructor Training Scheme
(CITS).

(c) and (d) Currently DGE and T operates 24 institutions, where Instructor Training
Courses are being run under Craft Instructor Training Scheme (CITS). All these institutes

put together can train at the most 4000 trainers per annum.

Government has taken following measures to ensure adequate availability of

Vocational Training Instructors:

(i) Upgradation of 4 Model Industrial Training Institutes (MITIs) to Advanced
Training Institutes (ATIs).

(i)) Expansion of existing DGE and T Institutes.



